Economy: Macro, Micro & More

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

AMAY HOME SERVICES LIMITED OPERATING IN
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board
of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

Name of the Corporate Debtor Amay Home Services Limited
along with PAN/CIN/LLP No.  PAN: AAGCA3324E | CIN : U52190RJ2007PLC024420

THE ECONOMIC TIMES | JAIPUR | TUESDAY | 13 MAY 2025 | WWW.ECONOMICTIMES.COM

2.|Address of the registered office | F-6. Royal Villa, Gautam Marg Rani Sati Nagar,
Nirman Nagar, Jaipur - 302006
3.| URL of website | Not Applicable .
4.|Details of place where majority  Khasra No. 635/2, 697/3 & 699, Bhankrota,
of fixed assets are located | Viiliage Jaisinghpura Bas, Tehsil Sanganer, Jaipur
5,| Installed capacity of main Operations of the Corporate Debtor are closed. Last
products/ services | financial statements available are of FY 2007-08
6. | Quantity & value of main products/ | 0 units (as per information available with

services sold in last financial year | the undersigned)

| Number of employees/ workmen 0 éas on CIRP commencement date; as per
| information available with the undersigned)
Further details including last available ' Details can be sought by emailing:

financal statements (with schedules)  cirp.amayhomeservices@gmail.com

of two years, lists of creditors, refevant

dates for subsequent events of the

process are avallabe at

Eligibility for resolution applicants | Details can be sought by emailing:

under section 25(2)(h) of the cirp.amayhomeservices@gmail.com
Code is available at |

10/ Last date for receipt of expression  28th May, 2025

of interest |

11| Date of issue of provisional list of 7th June, 2025

__|prospective resolution applicants

12| Last date for submission of 12th June, 2025

_|objections to provisional list B e s

13| Date of issue of final list of 22nd June, 2025

prospective resolution applicants |

14| Date of issue of information 27th June, 2025

memorandum, evaluation matrix

and request for resolution plan to

prospective resolution applicants

15| Last date for submission of 27th July, 2025

resolution pians .

16| Process email id to submit cirp.amayhomeservices@gmail.com
Expressionofinterest =~~~

17 | Details of the corporate debtor's  Not available

-

=]

o

registration status as MSME |
Date : 13.05.2025 Sd/-
Place: Jaipur Garima Diggiwal

Resolution Professional for Amay Home Services Limited (Under CIRP)
Regn. No.: IBBI/IPA-001/IP-P-02018/2020-2021/13158

AFA No.:AA1/13158/02/300625/107151 | Valid upto : 30-June-25

Regd Address: 91, Moji Colony, Malviya Nagar, Jaipur, Rajasthan-302017
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